0 dia olve Reso on Proce or Corporate Perso Regulatio 016
Sl. RELEVANT PARTICULARS
1. | Name of the corporate debtor along [ Ants Consulting & Services Private Limited
PAN: AAICA6109K
CIN: U74140KA2010PTC054030
2. | Address of the registered office Ants Skill Varsity, No. 37/1, Yashas Complex, 1 Floor,
Singasandra, Begur Hobli, Hosur Main Road
Bangalore - 560068 Karnataka

3. [ URL of website
4. | Details of place where majority of  [N.A.
fixed assets are located
5. [ Installed capacity of main products/ | Operating income of Corporate Debtor for the F.Y.
services 22-23is 34.30 crs

6. [ Quantity and value of main products/ | Educational Services

services sold in last financial year
7. [ Number of employees/ workmen There are approximately 164 Employees /Vocational
Trainers engaged by CD

8. [ Further details including last available | Mail to antsconsulting.cirp@gmail.com

financial statements (with schedules)
of two years, lists of creditors, rele-
vant dates for subsequent events of
the process are available at:

9. | Eligibility for resolution applicants Website: http://ssarvi.com/running-cases.php.
under section 25(2)(h) of the Code is | Email: antsconsulting.cirp@gmail.com
available at:
[10.[ Last date for receipt of expression of | 30-03-2024
interest
11. Date of issue of the provisional list of | 09-04-2024
prospective resolution applicants
12.| Last date for submission of objections | 14-04-2024
to provisional list

13.| Date of issue of final list of 24-04-2024
Prospective Resolution Applicants
14. Date of issue of Information 29- 04-2024

Memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants.
15.| Last date for submission of resolution plans | 29-05-2024
16.| Process email id to submit EOI Mail to antsconsulting.cirp@gmail.com And in the
manner mentioned in detailed EOI.
SD/- Mr. Prashant Jain
(Partner SSARVI Resolution Services LLP)
Resolution Professional of Ants Consulting & Services Private Limited
Regd. No. IBBI/IPA-001/IP-P01368/2018-2019/12131

Regd. Add: A501, Shanti Heights, Plot No. 2,3,9, B/10, Sector 11,

Koparkharine, Thane, Navi Mumbai, Maharashtra- 400 709

Correspondence Address: B610, BSEL Tech Park,

Date: 15-03-2024 Sector 30A, Opposite Vashi Railway Station, Vashi,
Place: Navi Mumbai Navi Mumbai 400703 Email id:antsconsulting.cirp@gmail.com

Digitally signed by Prashant Jain

Prashant Jain Date 20240315140954
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the secondary market dunng the Tendering Period. Upon placing the bid, the Selling Brokers) shall
provide the Transaction Registration Ship (*TRS") generated by the exchange bidding system to the
shareholder. TRS will contain details of arder submitted like Bid 1D No., DP |D, Clant 1D, No. of eqguity
shares tendered, atc.

9. A separate Acquisition Window will be provided by B3SE fo facilitate the placing of orders, The Selling
Broker would be required to place an order / bid on behalf of the Public Shareholders who wish fo
tender Equity Shares in the Open Offer using the Acguisition Window of BSE. Before placing the order
/ bid, the Selling Broker will be required tomark lien on the tendered Equity Shares. Details of such
Equily Shares marked as lien in the demat account of the Public Shareholders shall be provided by
the depository 1o the BSE and Indian Clearing Corporation Limited (“Clearing Corporation®™). 14

10, Interms of the SEBI Master Circular, & lien shall be marked against the Equity Shares fendered in
the Offer. Upon finalization of the enfittement, only the accepted quantity of Equity Shares will be 15
debited from fhe demat account of the concerned Public Shareholder.

11, In the evenl the Selling Broker of a sharesholder is nol regisiered with any of BSE, then the Public
sharehaldars can approach any B5E regstersd slock broker and can ragisler thamssalves by using
guick unigua client code ("UCC™) facility through BSE registered stock broker (after submitting ali
details as may be required by such NSE registered stock broker in compliance with applicable law). 16
In case the Public Shareholders are unable to register using UCC facility through any other BSE  y_
registered broker, Public Shareholders may approach Buying Broker i.e,, Chofce Equity Broking Privale
Limnited for guidance to place their Bids. The requirement of documents and procedures may vary from
broker (o broker.

12, As per the provisions of Regulation 4001} of the SEBI LODR Regulations and SEBI's press release
dated December 03, 2018, bearing referance no. PR 492015, requests for fransfer of securities shall
not be processed unless the securities are held in dematerialised form with a depository with effect
from April 31, 2019, However, in accordance with the circular ssued by SEBI bearing reference number
SEBIHO/CFDICMD/CIRIFZ020144 dated Juby 31, 2020, shareholders holding-securities in physical
form are allowed 1o tender shares in an open offer. Such tendering shall be as per the provisions of 2.
tha SEBI (SAST) Regulations. Accordingly, Public Shareholders holding Equlty Shares in physical
form as well are eligible o tender their Equily Sharas in this Open Offer as per the provisions of the
SEB| [SAST) Regulations. Sharaholders who wish to offer their physical Equity Shares in the Offer

have nol been Indepandantty vanfied such informaton and do not accept any responsibilily wilh respeact
ta information provided in the PAand this DPS or the Letter of Offer pertaining o the Target Company
and / ar the Saflers.

The Acquires have appointed Purva Sharegistry (India) PvL Lid.as Registrar to the Offer, The detalls
of thie Hegistrar are as under :

Purva Sharegistry (India) Private Limited

Unit Mo: 8, Shiv Shakb Ind. Estate, 1. B. Boricha Marg, Cpp. Kasturba Hospital Lane,
Lawar Parel (E), Mumbai - 400011, Tel - +51 22 4961 4132 /3199 BE10, E-mail :
support@pursashare com Contact Person - Deepall Dhur, Website : wanw purvashare.com,
S5EBI Registration No. : INROODDO1112, CIN : UBT1Z20MH1993PTCOT40TS

In this QPS5 all refersrces o "Rupees ar =37 an relerences 1o the Indian Bupes(sh,

Amy discrapancy inany table batwean the todad and sums of the ameunt lisked is dus bo reunding off andfor
regrouing.

ane requested lo send their ariginal documeants as will ba mentioned in the LOF 1o the Regisirar fo
the Offer so as to reach them no tater than the Offer Closing Date. It is advisable to first email scanned
coples of the orginal documents as will be mentioned in the LOF to the Registrar to the Offer and then 3
send physical copies to the address of the Registrar to the Offer-as will be provided in the LOF. The
process for tlendering the Offer Shares by the Public Shareholders holding physical Equity Shares will
ba separataly enumaraled in the LOFE
13, The cumulative quantity tendered shall be displayed on Designated Slock Exchange's website
(www, baeindia.com} throughout the frading session at specific intervals by Designated Stock Exchange
during the Tendering Period.
Lpon finakization of the entitiement, only accepted quaniity of Equity Shares will be debited from the 4.
demat account of the concemed Public Shareholder. 5
ahareholders who wish to bid / offer their physical shares in the Offer are requested to sand their
original documants as mentioned in the LOF to the Registrar (o the Offer so as to reach them within - 6. Unless othenwise stated, the Information set out in this DPS reflects the position as of the date of this OPS.
2 (twao) days from closure of the Tendering Perod. It is advisable to email scanned copies of the original 7, The Pubillic Asnouncement, this DPFS Is expecied 1o be available on SEBI websne: www.sebl gavin,
documents mentioned in the LOF, first to the Registrar to the Offer then send physical coplestothe COQOSPPWI S
Regisirar's address as provided in the LOF, destsan stieem
Equity Shares should not be submitted / tandared to tha Manager, the Acquirers or the Targat Company. ::r“ﬂ;rﬂ:?:n?aﬁg:mlﬁ =P
THE DETAILED PROCEDURE FOR TENDERING THE OFFER SHARES IN THIS OPEN OFFER ,;ump;nr identification Number : UT4900MHZ014PTCI22723
WILL BE AVAILABLE IN THE LETTER OF OFFER, WHICH SHALL ALS0 BE MADE AVAILABLE 5140, 5th Fioor, Dilkap Chambers F*iﬂt.-‘-'-.n'? vieera Desal Rioad, Andhern - Wesi Mumbal - 400053, Maharashtra, India
ON THE WEBSITE OF SEBI (www.sebi.gov.in). EQUITY SHARES ONCE TENDERED IN THE

Tl Mo, o +37 22 4972 020, Fax Mo, | NA; Email Id @ advisorsfloorpwis com Website | www, corpwis, tom,
GTHE:':ESD‘;‘;TT?;NBE WITHDRAWN BY THE SHAREHOLDERS. Investor Grievance : investors@corpwis,com: SEBI Registration Number 1 INMOOO001 2062: Validity : 31.01.2028

Contact Person @ Vishal Kumar Garg
1 The Acquirers, accept the full and final responsibility for the information condained in the Public ISSUED BY MAMNAGER TO THE OFFER ON BEHALF OF THE ACQUIRERS
Announcement and this Detailed Public Statement and also for the obligations of the Acquirers laid ACQUIRER 2
down in the SEBI (5AS5T) Regulations in respect of this Offer,
All the Information pertaining o the Targel Company andior the Sellers contained in the PA and this Sdl- =
DPS or the Letter of Offer or any other advertisement/publications made in connection with the Open Jyoti Gupta a.k.a Jyoti Khandelwal
Offer has been compiled from information published o provided by the Target Company or the Sellers,
as tha casa may be, ar publicly available sourcas. The Acquirer and the Manager o the Opan Offar

ACQUIRER 1

Sd/-
Parthrajsinh Harshadsinh Rana

Place ; Ahmeadabad
Diale : March 14, 2024

S e The Kerala Minerals & Metals Ltd qw FORM G
—— (P% GOVt+9f)£7I§ezr6%lflzgntdezr}g/klélg) Sank(?ramangalamURIéollam 6911583 INVITATION FOR EXPRESSION OF INTEREST FOR
B s E w 2L TENDER N a c &imm T TATA ANTS CONSULTING & SERVICES PRIVATE LIMITED OPERATING IN VOCATIONAL
il i TATA POWER TRAINING AT BANGALORE

For more details, please visit E- Tendering Portal https:/etenders kerala.gov.in.or www.kmml.com

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board

BSE Limited {Corporate Contracts Department, 5th Floor Station B)

3 Nof ETenderD [ ltems Tata Power, Trombay Thermal Power Station Chembur-Mahul ' i '
o fjm Fl_;:n:lrl'i'. J.llr::-p.t:is-. [alal i:r&et. Blismibal = _#III 0ol i2024 KMML 669272 1|AMC for providing external inspection & follow up services 7 lmb;; 400074, H:I::;ﬁht{;??ndlfﬂ iy of India (Insolvency Recolution rrersons) Roetatons. 2620}
B e for the period 2024 , (Board Line: 022-67175323, Mobile: 7208817050) CIN: LZBS20MH1HSPLC0ODSET - AT e
o.: 2. | 20024 KMML 663124 T | For the supply of Pipe Inconnel 600 SMLS 19mm thickness NOTICE INVITING TENDER - | Name ot the corporate deblor along PRI\SI A(X;éljo\éq%g}( ervices Frivate Limite
3 X0 RV 6740 1 | For the supply of Roaster Disch fing Assembl :
_ ) NOTICE _ _ ) i D?srmarihssngdoa l?fzftforn o?;:;iitgaégsgtabls:e;:d }};rlcks The Tata Power Company Limited invites tendes fram akgible vendars far Ihe followng package: CIN: U74140KA2010PTC054030
Notice is hereby given that the following Trading Members of BSE Limited have " | 204 KMML 663099 1 | 1530 Strear% Dlement separator in U 300° OLA for Water proofing of the ACGI sheet, roofs , providing tarpauling efc. in Trombay housing 2. [ Address of the registered office | Ants Skill Varsity, No. 37/1, Yashas Complex, 1 Floor,
requested for the surrender of its trading mermbership of the Exchangs:

Chavara, 14.03.2024 Director for The Kerala Minerals and Metals Ltd | | colony for 1 years Chembur-Mahul Mumbai 400074 Singasandra, Begur Hobli, Hosur Main Road

For clesall MIT, plaase visit Tender section on websie hifps:iwww iatapowercom Last date for

ScNo, | N I the Trading Memb | sEBI . Mo, Clos f Bangalore - 560068 Karnataka
RN | SRR SR e e P [ Bomen e recaipt of requestfor issue of bid document s 30th March 2024, T TUR oTwebeia .
R e — e e Aisn, &l ful arigendum’s (if arvl, & bove tende i bz infarmead on Tendar secton o
1 | Vidhi Securities Broking Put.Lid | |N1"{l.'"'32d-':.l?1]' 174022023 ﬁ wxsizhhﬁmﬂl:nn;:gf ::;.I U,.Lme BTN 5TRIe ol - aaed v e e 4. | Details of place where majority of | N.A.
2 | Kailash G. Bagri | [Trade Mame-G.D. Bagri} | INZO00227010 22{022024 TATA — : e fixed assets are located
3 | Krishna Multifarious Private Limited | '”iﬂ':'irl'i':ﬂ"” 26/02/2024 TATA POWER 5. | Installed capacity of main products/ | Operating income of Corporate Debtor for the F.Y.
4 | Bharat |.Pats| INZOMETE413 11/08/2021 (Corporste Contracts Depariment, 5th Floor Station B) services 22-23 is %4.30 crs

Tata Power, Trombay Thermal Power Station Chembur-Mahul,
Mumbai 400074, Maharashtra, India.
{Board Line: 022-6T175323, Mobile: T208817050) CIN: L28920MH 191 8PLC0OGSET

The n:u:-nsi:ltuents of the abn‘.‘eme*‘ﬂmned anl:hng fembers are hereby E-I:|'|.'I5E-E| to
lndpe complaints, it any, within one month of the date of this notification for the
purpose  of processing the surrender application submitied te BSE. However,

Quantity and value of main products/ | Educational Services
services sold in last financial year

7. | Number of employees/ workmen

Karnataka Cooperative Milk 5.
®MF Producers' Federation Limited

There are approximately 164 Employees /Vocational

constituents are requested to nete that complaints, If any, which are nat filled within
the aforesaid timeframe, may be filed against the ahovementioned Trading Members
within the stipulated timeframe prescribed by SEB| from time to time. The complaints

NOTICE INVITING TENDER (NIT)

The Tata Power Company Limited invites tender from eligible vendors far the fallowing tender

Kmi Complex, Dr. M.H. Marigowda Road, Bangalore - 560 029
Phone: 080-26096832 /910, Fax: 0B0-25536105

Trainers engaged by CD

8. | Further details including last available | Mail to antsconsulting.cirp@gmail.com

financial statements (with schedules)
of two years, lists of creditors, rele-
vant dates for subsequent events of
the process are available at:
Eligibility for resolution applicants
under section 25(2)(h) of the Code is

packaga {Twa-pan Bidding) in Mumbai,

A% Cial and Structural works associated with installafion of 245 kY Quidoor GIS 21 MSETLL Kalwa
Recaiving Sfation, Mumbai. (Package Reference CC2Z45VP045)

interested and eligible bidders for above Tender Package 1o submit Tender Fee and Authorization
Letieronorbefore 1504 hrs, Of 215t March 2024, Thursday.

For downloadng 1ha Tender decuments (nclidng the procedune for panicipation in he tender),

tiled against the abovementioned Trading Members will be deakt in accordance with
the Rules, Byelaws, Begulations and notices of the Exchange and clroulars issued by
SEBIfrom timeto time

The constituents can file complaints against the abovementioned Trading Members at

the nearast Regional Imvestor Service Centre of BSE inthe prescribed complaint formor
submit their complaints along with necassary documents on email id -

E-mail: purchase@kmf.coop
IFT No.: KMF/PUR/Tender-630/2023-24 Date: 14.03.2024

SHORT TERM TENDER NOTIFICATION >

Website: http://ssarvi.com/running-cases.php.
Email: antsconsulting.cirp@gmail.com

dis@bseindia, com plaase visit tha Tender saclion on fhe websile httpsvwaw.talapower.com. Fulura camigandu {if [Th ro uEh e-Procurement Fﬂﬂﬂ'} 10 E\;zitl?it:teeaf(t):r roceIol of expression of 130-03-2024
For further detalls relating to the complaint form, fling of eComplaint, ete. please visit :r':"-‘-_j":' “"i ﬂ:b”“"- “;T'“"f‘*’-’ will be informed on the Tencer secton on websie| | The Karnataka Milk Federation Ltd., Bangalore invites |intorest pLOTEXp e
ttps://www:bselndia.comy/static/investors/cac._tm.asp e i tenders from eligible tenderers for providing services for the | [11.| Date of issue of the provisional list of |09-04-2024
: o X . followina item: prospective resolution applicants
Far ES-;;:;’_mted PipEHnE Infrastructure Limited = g 12. tast date forlslyt?mission of objections | 14-04-2024
' & CiN- USLA00MHE01 BPLC 30829 : : 0 provisional lis
_—— . ot il el Registered Office: Seawcods Grand Certr, Tower-1, 3° Leveh, G Wing - 301 1o 304, Secior 40, No Name of the ltem Quantity EMD (Rs.)| | 5 Date o ssue of al Tetor 24-04-2024
lace : Murmbai Membership Operations & A Fibetry Staiton, Hma Nmbis, Thane, Mahiarasttion - S00706 Inde . . ! .
Date ; March 15, 2024 Mermbership Compliance Tol Moz +54 22 550 m.h:n"'“" o il e s Wabsite: ww .m", s 1 . : , Prospective Resolution Applicants
i 3 -+ : oA ncs gl pelrainfrecomy, : w, ipalineindng com 1 Ffﬂvlding EDI’HPFE"IEI'IEI!'LI‘E Slng“; Iﬂb work as EIGGIDDDIL 14.] Date of issue of Information 29- 04-2024
NOTICE TO DEBENTUREHOLDERS Advertising services to detailed in tender Memorandum, evaluation matrix and
RECORD DATE FOR PAYMENT OF INTEREST KMF as a single project. |4 " request for resolution plans to
ALFARA'A INFRAPROJECTS PRIVATE LIMITED (In LI uidation Mosica is hersoy given that pursuan to the tems of ¥.96% fully paid up, secured, rated, llsted, gLuTent. e Erosgeth'Ve r(zsc?lu.tlon fapphlca'nts.l
redaemable non-corweribie debanturas i tha danomination of As. 1,00,000 each, issued and aloBad -| Last aate for submission of resolution plans_| 29-05-2024

INYITATIDN FOR EXPRESSS0N OF INTEREST FOR
ALFARAA INFRAPROJECTS PRIVATE LIMITED

Sdale of As crned by ll.l.“ll"ﬁ H BFRAFHDY PMETELD (En Ll||JIE-||: an)

Tender Document may be downloaded from e-procurement
website: hitps:.'kppp karnataka.gov.in.

Date of commencement of tender from 14.03.2024. Pre-bid
Meeting Date: 21.03.2024 at 11.00 a.m. Last date for Uploading

Mail to antsconsulting.cirp@gmail.com And in the

manner mentioned in detailed EOI.

by’ Pipaing Ilrastnocture Limiled, an preate placement bases and isted on the dabl market sagmeant 16.| Process email d to submit EI

ol BSE Limiled MNCOST, the Compary has Seed ‘Feoond Dale' for detemering B rames of the NCD
halders abghbie & recane nterest. The NCO hoidars whose names appear as Beneficsa! Cwnem an
tha Record Dt a5 per'the kst fumizhed by tha Dapositories woud be apfiled 1o $he == payment, B3

SD/- Mr. Prashant Jain
(Partner SSARVI Resolution Services LLP)
Resolution Professional of Ants Consulting & Services Private Limited

gELE\r.mr PAHH::ULAHE par the follawing detals: of Tender on or before 28.03.2024 up to 5.00 p.m. Date of Regd. No. IBBI/IPA-001/IP-P01368/2018-2019/12131

1. Name I:H' the corporate debtor Alfara’a 1|'|1r'a|:Ef-:-JEI3[5 Private Llnmeﬂ Sr. |Serip |I1SIN Record Date — Date of payment of gpening of Tech. Tender on 30.03.2024 at 11.00 a.m. Date of Regd. Add: A501, Shanti Heights, Plot No. 2,3,9, B/10, Sector 11,

along with PAN & CIN/ LLP No. | U45400MH2011PTC21 2453 No. | Code Redemplion | interest! Rademption . ; : : : Koparkharine, Thane, Navi Mumbai, Maharashtra- 400 709
404, Baba House, Near WEH Metro Station, Commercial bid opening After technical evaluation. Other

2.] Address of the registered office Correspondence Address: B610, BSEL Tech Park,

B7EAEA| INEDT XXOT0 Sector 30A, Opposite Vashi Railway Station, Vashi,

Saturday, March 16, :'.L*?i'.'; Inberaal Sundey, Mach 31, 204 Date: 15-03-2024

Chakala, Andbad - Hurla Road, Andheri (East), ! details can be seen in the tender documents,

| o Mumbai - 400093 2 |575483| INEDTXXD7042 | Salurday, March 16, 2024 | Interest Sunday, Masch 31, 20247 For Karnataka Co-Opp. Milk Federation Ltd. Place: Navi Mumbai Navi Mumbai 400703 Email id:antsconsulting.cirp@gmail.com
3:| Aszet to-be soid Trade R b wd Other Adv t 3 ¢ aech 1 o b . '
| Ass S0 vade Recaivahles ar N e |3 075482 | INEQ1XNOTOS | Saturday, March 16, 2024 | Intsrest Sunday, March 51, 2024 Sd/- DIRECTOR (PURCHASE)

Sundry Creditors forming part of the
| Liguidation estate
1 April 2024

‘Imerest Payment Due Dgle (e, March 510, 2020 (Sundayl & 8 nan-Business Dey. Funthar Ao 1
2024 {5 alan a8 nan-Business Day for Banke: Therefore, 55 per the farms of Ssuance of MEDs, infsmsal
will be payable on fthe immediare) succesding Busnass Oay Le. Apnl 2 2024

Far Pipaling Infrastruciure Limibed

4. Last date for recearpt of
| EXpression n! interest
5.| Propess -=-mﬁ-|| id o ‘-'..dl::-'r‘rt

G.D. TRADING AND AGENCIES LIMITED

affaralig@gmaill.com | team.alol@in.gtcom Corporats |dentification Number: LS1900MH19580PLCO22672

Expression of Interest Fv ﬁ; Registergd Office: ndian Mercantle Chambers. Ird Fioor. 14 R, Kamani Marp, Balard Estaie
6.| Last date to submit the bid 22 Aprll 2024 Placa: Navi Murral Cam Murrbal-400001. Maharashtrs, ndia
: : pany Secretary & Complience Officer ST ; . ; ;
Note- Date: Manch 14, 2004 ACS 58241 Tol; *02LG6I4IBNEAIIANE2 WabsHe: wwwadtalcom, Email ID: giialfi00Bormilcon.
: F 1 et Recommeéndations of the Committee of Independent Directors (DG} of G.0, Trading and Agencies Limited
Interested Applscants may submit their ECH as per the terms of the invitation, For eligibility (Target Company”) in redation to the Open Offer |'Offer') made Ms. Ira Ramesh Mishra (Aequirer'), to the Public
and getaied woms & conditions of the ECH, send emaiat allaraByligmad, com, “"IMPORTANT"” Shareholders of the Target Company ['Shareholders’) under Regulations 26(7) of Securities and Exchange Board of
1. TheSoft copyof EOl docurnents along with alf the annawwres s required 10 be makled at T B India {Substantial Acguisition of Shares and Takeovers) Regulations, 2011 and subsaquend amendments thereta
alfaralig@ gmallcom 6n of bafore 5:00 PM on 01.04.2024 The hasd copy of EOQI Whilst care is taken prior to = ‘e"A LIA NT DHGANIES LIMITED ("SEBI|SAST} Regulations’].
dacument shaukd be senl o the office of the Liquidatas in a8 sesled plain enveiooss gggiﬁf:ggfpgfssgl\éetgt\llsel;?fg wﬁ:! CIN: L24230MH2005PLC151348 Datw Thirsday, March 34, 2023
aupedscrigtad:-ag. “kaprecdon of intearest Tor Afard:H Initapnosects: Erivate Limited its contents. The Indian Regd. Off.: 109, Udyog Kshetra, Mulund-Goregaon Link Road, Mulund (W), Target Company .0 Trading and Agencies Limbad
urHsr Ligoidation)’, congainink & BormNet e ok LiE EOUEIGEE Wit Ehe piExUrsa o Express (P) Limited cannot Mumbai - 400080; Website: www.valiantorganics.com; Details of the Offer pertaining to | Dpen cier being mace by the Acqurer for acqusiion of up 1o
the EDE“-WF'“DHEEI address by speed posty registered post or by hand delivery to ba be held respo?sible fc|>r such Email: info@valiantorganics.com; the Target Company 25,500 (Twerdy Froe Thousard A Five Hundred) Exquily Sheres. Represenling 25.50%
riaced, contents, nor for any loss or . 9. ) . 01.99. (Twanty Fra Paint Five Zero Percant} of tha Voting Shere Captal of tha Target Company,
2. Address for submisslon of EQE Grant Thormton Advisony Private Limited ,16th Fhoos, ﬁﬂzﬁgfgxﬁﬁ éa(s)ri:)e;rz’:lézf Telephone. 91 22 159137687/6; Fax No.: 91.22-25913765 r,_lﬂﬂamg,r:? b Iiﬁn?ﬁgﬁhﬁﬁfﬁﬁj‘%ﬁﬁﬁﬂf .I-::g?,:ﬁ;is'rlzm
Tonwer 111, Ohrvz Erbeernationad Cenber, 58 Marg, Prabhadeyi (W), Mumibsi - 400013, associations or individuals POSTA'. .BALLOT NOTICE AND E-VOTING INFORMATION Lakiy and Six Tliﬁ:.?ﬂ gﬂﬂ iy , ' 5
advertising in its newspapers NOTICE is hereby given to the members of VALIANT ORGANICS LIMITED (the “Company”), Names of the Acquirer }is- B2 Rastiash Mighra
Sd/- or Publications. We therefore . . . . , . =
Date: 15 March 2024 San|ay Kumar Mishra recommend that readers | |pursuantto Section 108 and Section 110 of the Companies Act, 2013 (‘the Act') read with Rule Manager to the Offer Swara] Sharas and Securities Private Limited
As Liquidator of Alfara’a Infraprojects Pyt Lid make necessary inquiries | 20 and Rule 22 of Companies (Management and Administration) Rules, 2014, as amended g'ﬂ'rfn”zlf;ﬁ:‘lm;ﬂfl‘nxﬁ';:';E:?;Tfrmﬁ?ﬁ,: ————
Place: Mumbai IP Registration Mo, IPA-O0L/IP-PO104T, /2017 2018,/11730 g?fofnsteerr‘ﬁ:;g Tt Cans | |(‘Management Rules”) read with the General Circular No.14/2020 dated April 8, 2020, Ancheti Easl, Mumbah 400053, Mafvarashirs, Indts N e
e B e Mt 08 | | agreements with advertisers | | General Circular No. 17/2020 dated April 13, 2020, General Circular No.22/2020 dated June Sanedt Forie Dl Pk Wy Herere
Anvdbieri - Kurla Road, Andiveri {East), Mumbai - 400 083, Z;Ster:ﬁ;";'rieeﬁft'nlﬁ Ona‘f:’; 15, 2020, General Circular No. 33/2020 dated September 28, 2020, General Circular No. Emai 1skepuerghawarajshares. com
Contacl: +91 BEGTORSETI manner whatsoever. 39/2020 dated December 31, 2020, General Circular No. 10/2021 dated June 23, 2021, SEB| Registration Mo INMODRI2980
General Circular No. 20/2021 dated December 8, 2021, General Circular No. 3/2022 dated e "r“':*fr":"""'““"e':am e
May 5, 2022, General Circular No. 11/2022 dated December 28, 2022 and General Circular Independent Dirsctors (IDC) r'1 : W Sanay Soman! Lml?aerm
MADHYA PHADESH TDUHISM EDAHD No. 9/2023 dated September 25, 2023, issued by the Ministry of Corporate Affairs (“MCA Fl M5, Sejdl Yerapae EETae
Circulars”), Secretarial Standard on General Meetings ("SS-2") issued by the Institute of |D:+|.1mtm£s mlatln?;:rlp with | 1 aEanJG FTu;ra a’n:—{!rdepa'ma'ﬁ Directors end Mon-Executive Drectors on the
: : : : ot : : : the Target Company (Hrector, card al the Targed Companyg
bth Floor, Lily Trade Wing. Jahangirabad, Bhopal, Pincode - 462006, Madhya Pradesh, Inda. Company Secretaries of India, Regulation 44 of SEBI (Listing Obligations and Disclosure Equl'ﬁmfﬂ e Ry oy | 5. DR Menbers 0o nok Tkt aee iy St tha Sk Botitia
Website : www.taorism.mp.gav.in, (CIN) : UTS30ZMP2017NPLO430TE Requirements) Regulations, 2015, and other applicable provisions of the Act, rules, circulars contractrelationship), if any | 3, IDC Mambers have not entarad Into any ofher corfract o have ofher relatianshios
ifi i i i i ifi i iEh i Targed Campany
NIT f'i'l:l. 1529/220/MPTEAP/U ltraMeqa/2024 Dated : 13.03.2024| [and notifications issued thereunder, (including any amendment(s), statutory modification(s) — : I"‘ R b — . :
. and/ or re-enactment thereof for the time being in force), for seeking approval of the Members E;::g;l;’:;ﬂ‘;‘g:::’r;ﬂ I’::; i;lgl'lﬂ ;_:ﬂ;:ff’-lu'! Shares ol Ihe Targel Compary has been done by any af
EXPRESSION OF INTEREST FOR ALLOTMENT OF LAND ON 90 YEARS LEASE FOR of the Company for the following Resolutions proposed to be passed by the Members through Company by IDC Membaors
DEVELOPMENT OF ULTRA MEGA TOURISM PROJECT IN MADHYA PRADESH Postal Ballot only through voting by electronic means (*e-voting"): i acapirat (mernn Bl | A T o e o VAT
& acquirer (Director, Equity ulrar n I parsanal capaclies,
; : : Sr. Type of Description shares owned, any other
Under Madhya Pradesh State's Toursm Policy (2016), Amended 2019, applications are invited for allotment of govermment land|  |No.|Resolutions _contractirelaticnship), if sny.

i | i " 1 v : Tradi im ihe Egult !I‘IHPE-'EI' Sinoa, the er 8 an ndmadual, the debsls of rading i ke Equly Snareaiither
of Tourism D&panmmt.'ﬂeuenug DEDa;lment_ on %I;.-ear*a_leas& at collector's quideling rate on “first come first serve” basisfor| [ Ordinary |Approval of Material Related Party Transaction(s) with Aarti Industries Limited. mﬁ:"fm e Tﬁ 1;'1“ s sl ’ﬂ: amre'; s s kil ol sy
devetopment of uttra mega tounsm project with minimum nvestmant 100 Crore. List of land parcels are as follows:- . , . , . — by IDC Members

: : : 2 Ordinary |Approval of Material Related Party Transaction(s) with Valiant Laboratories Limited. Recommandation on the Open | Based on the review of The Offer Documants Bsucd by the
“E' Name of Land Parcel Dist. J:lﬂl_ ; ED;EIEI: Neares! Tourist Destinalions 3 | Ordinary |Approval of Material Related Party Transaction(s) with Aarti Pharmalabs Limited. f;ﬂ::‘i:i;‘: \::::h::d“::-:;mhh :’;;ﬁ;;?llfn?‘f?;ﬁrﬁ‘:: o ""Eb':;x'a:ﬁ; EEL'W:EIF_;?EH (SAST] Fisquisiions
0. a(in Looroinate Wt ' oh o faiobine oy Offer 1 fifurerl bt et
He '-'1[|' In compliance with the MCA Circulars, the Company has completed the dispatch of the Postal Eziihg;_%ﬁéﬂh;ﬂﬁ?iﬁ S s i E':,E'TEE':'E i
_ , : : _ _ Ballot Notice, by electronic means only, on Thursday, March 14, 2024 to those members of Puihe: Sharehokers should indapendently ravew the Latler of Offer dated Thursday,
I. |Pipainer {Near Bhopal | Bhopal | 9.713 | 23.298885, | Sanchi - 54 Km, Bhopal - 15 Km, Bhojpur- 30 Km Bhimbetka- | | the Company whose names appeared in the Register of Members/List of Beneficial Owners M s ZION. oM e 00 Am A e g oee thIng: oy ckln
Alrgart) 77339023 |56 Km, Udaigin - 62 Km, Pachmarhi - 212 Km as maintained by the Company/ Depositories, respectively, as at close of busine§s hours on —— T N Wb Ta e e G il T T

2 |Hatnoar Burhanpur 51.5EE'5'21.25411DU.|E-urhanpur - § Km, Asirgarh Fort - 32 Km, Yawal Wildife Friday, March 08, 2024 (the 'Cut-off date') and whose e-mail addresses are registered with tecommendation lellewing Offer Documants lor making the recomimsendalion:
| 76.2039100 ‘Sanctuary - 18 Km, Hanuwantya island - 127 Km.| |the Company/Depositories. The Postal Ballot Notice is available on the Company's website at i Tﬁ_?ﬁ'ﬁ:ﬂ?{;ﬁﬂﬁ?ﬁ%ﬁ; r'“p_;f"f_é_ﬁ;i?f;:'Pé‘uh'ﬁ,'f ol
:I:}mha[eﬁhwar 130 Km. Maheshwar - 194 Km ' www.valiantorganics.com, websites of the Stock Exchanges; BSE Limited at www.bseindia.com \his Offer, publshed on behalf of the Acourar on Manday, November 0. 2023, in
_ _ : - ' _ and National Stock Exchange of India Limited www.nseindia.com and on the website of ;f;}';i?mi?rﬂ‘ﬂ":-"éla*:'frﬁg’-r.':g;:"'fra Fﬂ“ﬂ:&;:ﬁ;':ﬂﬁmfgm%m‘f“ﬁ

5 - = . L] L) k b e

Jd. {Imlani Island -:Ir_'n:hra Khandwa |10.350| 22.072778, |Maheshwar - 120 Km, I_E_:In_'lharamwar 75 Km, Choral - 100 | | NSDL at www.evoting.nsdl.com. i Lalmf'—”‘*”cr nﬁ"*ﬁm ol Tt Normartin. 28 200 flach o] meimitiod wil
Sﬂgar HEEE‘HI'G"'] | 76690206 [Km, Mandu - 162 Km, U_Hﬂ.tln - 200 Km, Members whose names appeared on the Register of Members/ List of Beneficial Owners as EIEEI#UELEHI tf;ﬁ '.'||'::!-.'i54:l|'r5. al Regulatian 16 {1) of the SERL (SAST) Reguiations
4. |Lachhoramal Island | Khandwa | 10.500| 22.236560, |Maheshwar - 120 Km, Omkareshwar - 75 Km, Choral - 100 | |on the Cut-off date are entitled to vote on the Resolutions as set forth in the Postal Ballot () The Leller of Offer aong wilh Form of Acosplance sevd Foh SH-4 daied Thursday

i i . [k . Notice. The voting rights of the members shall be reckoned in proportion to the paid-up equit Warch 07, 2024 {'Letter of Ofer);

.‘“ndlra magar fessnin) : 15 fEh i M- fe M. 3o - IO shares held by th%mgas on the Cut-off date. A person who is rrl)otz member as%n thepCL?t-ozf Bases on the e f e aforcsaid Offe Dosuments, e 1DG Meirbers are of
| ! i = i e A ’ e Il e TS Price ia o ling with the paramalers prastnbed by SEBI in he ZEB]
5. Iﬂajarpura Islan_d (Indira | Knandwa | 17.57 | 22.023435, \Maheshwar - 120 H!F._Clmkareshwaz‘ 75 Km, Choral -100 Km, date shall treat the Postal Ballot Notice for information purpose only. F&:tm Rogulations and he:;n |Inl~:|rusl -.u'lr.errg pubic .s.-:;.mm.jmf -
Sagar Fesenvoir) 76654689 | Mandu - 162 Km, Uljain - 240 Km In compliance with MCA circulars, the Company has provided only the remote e-voting facility ;:;‘,E;r;g{jj,ﬁ‘“‘,‘mgﬁfiﬁ‘* l_'..;} d:?’ﬁ.’,:fr“;f‘.”:T;.’JT;"J,',"1".;";5';:;?;:"1?.;5,*&3;;
6. |Kasrawad island (Indira | Khandwa [10.500] 22.030067, |Mahashwar - 120 Km, Omkareshwar - 75 Km, Charal - 100 to its members, to enable them to cast their votes electronically instead of submitting the ifl af sub-requiation { 1] of Regulatian 2 of the SEBI (SAST] Requiations an BSE Limted
\Sagar Resenvair] 76.673802 ||'im. Maridu - 162 Km, Ujjain - 240 Km physical Postal Ballot form. The communication of the assent or dissent of the members Tha Dﬁf’ Frica af ?Efg"rﬁ"'f*:: r""?ﬁ.ﬂﬂ’f’*&‘?ﬁ ﬁ?:ﬂ“gﬁérﬁsﬁ?‘“’;? i
.T Bilkhina Janalpur | 32.23 | 23.262175 iE-arg-l Dlam - 40 K Fﬁgﬁhami- 246 Km, Bhedaghat - 23 Km would take place only through the remote e-voting system. The Company has engaged the ,;' E.“g' ngﬂs.;:f Eﬂ?ﬂ'aﬂ;ﬂﬂ;# PRAHHE ! S il
- Near Bhedaahall e 79 5155453. :H'.a ha National B IH 1‘.éIE'H : ' services of NSDL for the purpose of providing remote e-voting facility to all its members to [ Br. [Particulars Price {In T per
{ E_E"! agnal L = ! : ai i n _ cast their votes electronically only. Mo | _ _ Equity share)
8. |Datla Panad Chhatarpur| 72.943 | 24847564, |Khajuraho - 2 Km , Panna National Park - 25 Kim, Orchha - 172 | | The detailed procedure and instructions for remote e-voting are enumerated in the Postal s o s i I || e
__|{Near Khajuraho) 79867382 |Km, Chitrakoot - 158 Km Ballot Notice. Remote e-voting shall commence at 09:00 a.m. (IST) on Saturday, March 16, fox the Oifer Twahe Only)
§. Ninod {Near Sanchi) Raisen ?‘?.?15: 23.48 7751 [Sanchi - 15 Km, Bhopal - 35 Km. 60 km Bhojpur, 85 Km f202.4.1, and shall end at 05:00 p.m. (IST) on Sund.ay, April 14, 20.24. The remote e-voting ] Elﬁiﬂi‘;ﬁ“ﬁﬂ'ﬁ"LET.':ﬂﬂ’E uF:dE,;rl:nr;:;:ll'll:L: . _—
Brimbetka, 13 Km Udaigin acility will be disabled for voting by NSDL upon expiry of the aforesaid voting period. Il pracedvig (. dums:of-Pollic Srteancenmnt
; Members who have not registered their e-mail addresses, so far, are requested to register 3. | The aghest price pald or paysbie Tor any acquisiion by the
10.{Sawant Nagar Miviadi | 61,837 25.375487, Khajurano - 170 Km, Orchha - 2 Km, Chanden - 110 K, | |4peir email addresses, in respect of electronic holdings with the Depository through their ek o bl o Nk Apyitcable
I - . . . | =
{Wear Orchha) 76.645809 'G""a"'i" 120 Km, Datia - 45 Km, Palpur Kuno - 217 Km, | | concerned Depository Participants. i T whm et Svarace maliat poice of Enlly Shiee
[ | I B I ﬁiﬂrﬁ_b"ﬂt'mE'Eﬂlhjiﬁﬂ ] | |Board of Directors of the Company has appointed CS Sunil M. Dedhia, Practicing Company for @ perind of B0 (siy) bracling divs inmedialaly preceding
11. Shankapgam Dewas |50.292! 22936571, |Ujjain - 48 Km, Rajwada Indore - 50 Km, Kheoni W|||j||fe Secretary (Membership No. 3483, Certificate of Practice No.2031), Proprietor of Sunil M. Dedhia :E: ?I‘F;:F:L:ﬂ:r?w:;;-::ﬁ af:?ﬁ-,%h?:: ;TI-:: Mot A bl
(Near Dewas) 76 0R4375 Eanctuarg,r 123 Km. Mandu - 135 Km. Omkareshwar - 119 and Co., Company Secretaries as Scrutinizer for conducting the Postal Ballot, through the Targel. Company are meoorded during such pericd, provided
' ; ; re e-voting process, in a fair and transparent manner. The Scrutinizer's decision on the validit | such shares are fequently iraded
Km, Maheshwar - 143 Km, Bhopal - 155 Km gp , _ p : y . [Whara (e Eqaly Shares are ol ireqoetly vaded, e pace | <(TT7 000
12 {BriiraiKned Uilan | 21.74 | 23.005337 |Uiiain - B Km. Raiwada Ind 50 Km. Kheoni Wildif of the Postal Ballot shall be final. detammined by the Acquirar and the Marager considering | (Rupeas ssven
' NF‘aJ U'E i lha ' TE- ?-1413:EI IEgal : 12'3 I-{alw?.ﬂandn UTEIE; g Ik ET_:‘" ! 1'13 The Scrutinizer will submit his result to the Chairman of the Company or any other person '-'almurLFaramahafE-uparhEgu:;.' Eﬂrﬁeﬁnd::lng | Sevny
I In : - m, - m, WITKAD [ = : ; . : Bood vakee, comparable rading malipios, and swcn of e Ea - &l
{Mear Ugain 2 ncri:lﬂhl'!.f i 4 ﬁ'ﬂ EL.]h ot aresnwa authorized by him, on or before Tugs_dayl, April 16, 2024. The result of the voting conducted | parameters as are customary for vatsation of Enuty Sheres | Trres Paise Oniy
N B m, Manesnwar - m, enopal - 13 by Postal Ballot along with the scrutinizer's report will be displayed at the Registered Office of In Waw of 1ha paramaiers consoered ard . prasantad n he tabie abows, m (e cpinion
" the Company and will be hosted on the website of the Company at .valiantorganics.com, of Acquirgr and Manager 1o the offar, the offer price 5 1200/ [Rupees Sewn Only)
The Schedule of EQI Process: . pany W . W ! . pany .WWWV : gani in terma of Regulation 302} of the SESI {545T) Requlabons
website of NSDL www.evoting.nsdl.com and will also be communicated to Stock Exchanges T ey ey e o T e T T T oy S T T T s
EQI Pubrication Date 15.04.2024 where the equity shares of the Company are listed. T ﬂ"nmmﬂzm s ' b = -
Pre - Bid Mesating Date | 21.03.2024 Time -12:00 Noon In case of any queries / grievances connected with voting by electronic means, you may contact Advisors, if any
o . - i i ather matier to be highlighted | Hone
EOI Submission Start Date 29 03,2024 Tima - 12:00 Noan NSDL at evoting@nsdl.co.in or call on toll free nos. 1800 102 0990 and 1800 22 4430 or send Any _
E0I Submission End Dat 29 04 2024 T 03-00 BN arequest at evoting@nsdl.co.in. You may also refer the Frequently Asked Questions (FAQs) Terms pol defied frarsin cany the mesning sscribed fo them in the Lettar of Offer dafedd Thursdey, March 07, 2024,

LIEHMESSHON i U, Ime: - Lkar ; ; T the ket of aur Knowl anil befiel, afier making the prapear & the faration cantared In TETIA ihi

for shareholders and e-Voting user manual for shareholders available at the download| |, 5 o= & <0 i Lol sk il tlabon S g e et o i

EQI open Date 24.04.2024 Tima ;- 12:00 Noon section of www.evoting.nsdl.com. andd includies all the rdormadion required o be disdoaed by the Targel Gorpany under the SEBI [SAST) Reguisions.

i ies Limi d an behalf of the Commitiee of Ind i
The detailed EQ| document, eligibility criteria and other terms and conditions will be avaiiable on the website:- https.muww For Valiant Organics Limited T B T g Reclad | Laies
mptenders.gov.in E'n wwn_l.r.iﬂurlsm.mp.guv.ltl. For further information, Contact Mr. Sunil Dubey, Director (IP), Mobile No. Avani D. Lakhani _ M- Sarifay Emrf,d,ﬁ
9425037379 or email on dirtpu.mptb &mp.gov.in. Date :March 1 .4, 2024 Company Secretary Blace: Mumbai cha"”";:;ﬁ:ﬂ,ﬁm:ﬁ
M.P. Madhyam1 14427/2024 MANAGING DIRECTOR| (Place : Mumbai ICSI M. No.: A47118 Date: Thursday, March 14, 2024 (DIN: DOGZIR5E)
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Continwed from previous psge
the secondary market during the Tendering Pericd. Upon placing the bid, the Selling Broker|s) shall
provide the Transaction Registation Slip (“"TRS") generated by the exchange bidding system Lo the

have nod baen iIndependantty venled such informalaon and do nol accep! any responstbifily wilh respect

are requested to send their orginal decuments as will be mentioned in the LOF 1o the Registrar to i i din the PA and this OP th P it foki i
the Offer so as to reach them no tater than the Offer Closing Date, it is advisable to first email scanned EE_FJT;;?;[:EE e Erkand his DERS-orThe-tatior o Dy perainig 13- Taeges Campary

5 : copbes of the orginal documents as will be mentoned in the LOF to the Registrar to the Offer and then ;
shareholder, TRS will contain detalls of order submilled like Bid 1D No., DP |D, Client 1D, No. of equity seril physical copics 1o the address of the Registrar ta the Offer &5 will be provided in the LOF. The 3. Lh;ahgcg::;rigtsr:ra:g ag:;r:ﬁ:nlg:::_F'uwa- Shareqistry (India) Pvi Lid,as Registrar to the Offer. The detalls

shares tandered, atc. A ;
ity : ; : . : : ccess for iendering the Offer Shares by the Public Shareholders holding physical Equity Shares will . ¢ ; P
9. A separate Acquisition Window will be provided by BSE to facilifate the placing of orders, The Selling EL separately Enumﬂram in the LOE. ’ P B FLEVA CIArSQIsID (o) ety Linibec. _
Broker would be required to place an order / bid on behalf of the Public Shareholders who wish fo Unit Mo. 8, Shiv. Shakti Ind_ Estate, J. R, Baricha Marg, Opp. Kasturba Hospital Lane,
Lowear Parel |E), Mumbai - 400011, Tel - +91 22 4961 4132 7 3199 8810, E-mail :

tender Equity Shares in the Open Offer uging the Acquisition Window of BSE. Before placing the order i : |
i bid, the Selling Broker will be required to mark lien on the tendered Equity Shares. Details of such support@purvashara.com Contact Person : Deepal Dhuri, Website © www.punvashare.com,

13, The cumulative gquantity tendered shall be displayed on Designated Stock Exchange's website
(www, baeindia.com) throughout the frading session at specific intervals by Designated Stock Exchange

Equily Shares marked as lien in the demat account of the Public Shareholders shall be provided by during the Tendering Period. SEBI Registration No. : INROO0001112, CIN : UGT120MH1983PTCOT4079
the depository 1o the BSE and Indian Clearing Corporation Limited (“Clearing Corporation™). 14, Upon finalization of the enfitlemant, only accepted quantity of Equity Shares will be debited fromthe 4. |n this DPS, all references to "Rupees” or 2" an references 1o the Indian Rupee(s),
10, In terms of the SEBI Master Gircular, a lien shall be marked against the Equity Shares tendered in diemat account of the concemed Public Shaneholder. 5. Any discrapancy in any table between the tofal and sums of the amount listed is due to rounding off andior
the Offer. Upon finalization of the entittement, only the accepted quantity of Equity Shares willbe 15, Shareholders who wish to bid / offer their physical shares in the Offer are requested to send their FagruUping. _
dehited from the demat account of the concerned Public Shareholder, original decuments as mentioned in the LOF to the Registrar lo the Offer so as lo reach them within 6. Unless othenwise stated, the infarmation et out in this DP'S reflacts the position as of the date of this OPS.
11, In the evenl the Selling Broker of a shareholder is nol registered with any of BSE. then the Public 2 (two) days from closure of the Tendering Period. It is advisable 1o email scanned copies-of the original 7. The Public Announcement, this DPS |5 expected to be available on SEBI website: www.sebi.govin,
Sharehalders can approach any BSE registered stock braker and can ragister themsalves by using documents mentioned in the LOF, first to the Registrar to the Offer then send physical copiestothe |[C O PWI S
guick unigue client code ("UCC") facility through BSE registered stock broker (after submitting all Registrar's address as provided in the LOF, U Wbt

details as may be required by such MSE regisierad siock broker in compliance with applicable law), 16, Equily Shares should not be submitted [ tendered to the Manager, the Acquirers or the Targat Company. :::ﬁgr:;:?:n?ﬂﬁg:wm& Limbad

In case the Public Shareholders are unable to register using UCC facility through any other BSE - ¥ THE DETAILED PROCEDURE FOR TENDERING THE OFFER SHARES IN THIS OPEN OFFER  ¢ooo 1o ntification Number : UT4900MHZ014PTCI22723

registered broker, Public Shareholders may approach Buying Broker i.e., Choice Equity Broking Private WILL BE AVAILABLE IN THE LETTER OF OFFER, WHICH SHALL ALSO BE MADE AVAILABLE ; :
ciply : ; ! 510, Sth Floor, Dilkap Chambers, Plot A7, Vieera Desai Road, Andheri - West Mumbal - 400053, Maharashtra, Ind
Ili_r:'lg:llit:;][::un{r] Eﬂﬂg?nm to place their Bids. The requirement of documents and proceduras may vary from ON THE WEBSITE OF SEBI (www.sebi.gov.in). EQUITY SHARES ONCE TENDERED IN THE 14 o - +;: EIE a;g?? 9;19 ;.HFH:I: e Nia:raEm:sl.:uld :E; bt ;Er;lwr p'zl.‘; ;Jrrnn E:W I::.it:: m:.'- l::r:f:p -.r.:-Ef. _.3:, :
' OFFER CANNOT BE WITHDRAWN BY THE SHAREHOLDERS. Investor Grievance : invastors@oorpwis.com: SEBI Registration Numbar : INMOOD01 2062 Validity : 31.01 2028

12, As per the provisions of Regulation 40{1} of the ZEBI LODR Regulations and SEBI's press release ,
dated December 03, 2018, bearing reference na. PR 4952018, requests for tfransfer of securities shall LTRER INEORMNTION

Contact Person @ Vishal Kumar G{:n_.]

not be processed unless the securities are heid in dematerialised form with a depository with effect 1 The Acquirers, accept the full and final responsibility for the infmrnr-t_tinn_ contzinad in the Fu hl!-:: ISSUED BY MANAGER TO THE OFFER OM BEHALF OF THE ACQUIRERS

from April (1, 2019, However, in accordance with the circular issued by SEBI bearing reference number Announcement and this Detalled Public Statement and also for the obilgations of the Acquirers laid ACQUIRER 1 ACQUIRER 2

SEBIHO/CFD/ICMD1/CIRIPI2020/144 dated July 31, 2020, shareholders holding securities in physical dawn in the SEBI (SAST) Regulations in respect of this Offer, Saf Sd/

form are allowed 1o tender shares in an opan offer. Such tendering shall be as per the provislons of 20 All the Information pertaining o the Target Company and/or the Sellers contained In the PA and this ke ' _ ; T

the SEBI (SAST) Regulations. Accordingly, Public Shareholders holding Equity Shares in physical DPS or the Letter of Offer or any other advertisement/publications made in connection with the Opan Parthrajsinh Harshadsinh Rana Jyoti Gupta a.k.a Jyoti Khandelwal

farm as well are aligible o tender their Equily Shares in this Open Offer as per the provisions of the Offer has been compiled from information published or provided by the Target Company or the Sellers,  piaes - Ahmedabad

SEBI (5AST) Regulations. Sharaholders who wish to offar their physical Equity Shares in the Offar as the casa may be, or publicly available sources. The Acquirer and the Manager (o the Open Offar Diale - March 14, 2024

S K nana The Kerala Minerals & Metals Ltd ) OR
(PA Govt. of Kerala Undertaking) Sankaramangalam Kollam,-691583 ATIO OR PR ON O R OR
BSE- i hone : +91-476-2651215 to 217, E-mail : md@kmml.¢om, URL: www.kmml.com TATA ] " " ) oDIVA > OPERZ NCATIO
ol ¥ B TENDER NOTICE g AT BANGAL OR
] F details, pl E- Tendering Portal hitps/etenders keral wywwkmml, FATA Eoven X X
BSE Limited GEmare-Cetails please-vigit-F - encern G- oral -hiipss eendens Kerma. gov.n- o com {Corporate Contracts Department, 5th Floor Station B) der sub-regulatia of regulation 36A of the Insolvency and Bankruptcy Board
Bl 4% lal - No,  E-TenderID ltems Tata Power, Trombay Thermal Power Station Chembur-Mahul, of India (Insolvency Resolution Process for Corporate Persons) Regulatio 016
£5th Floor, P, | Towers, Dalal Street, Mumbal - 400 001 1.12024 KMML 669272 1|AMC for providing external inspection & follow up services Mumbai 400074, Maharashtra, India -
Tel, Mo 22721233 ¢ 34 Fan N0 22721003 « weaiw bisaingiz oom - - ~ |for the period 2024 (Board Line: 022-67175323, Mobile: T208817950) CIN: LEBQW"HHW‘FLE‘WHW Sl. RELEVANT PARTICULARS
CIN Mo, L7 120MHZ005PLCIS5188 2. 004 KMML 668124 T | For the supply of Pipe Inconnel 600 SMLS 19mm thickness : N _" E I\"“H T E[IEH 1. | Name of the corporate debtor along |Ants Consulting & Services Private Limited
SOTICE 3 XD RNME 606 T For the ity oF Romster Discharae Grarine Assemb PAN: AAICAG109K
pply of Roaster Discharge Grating Assembly TR -
) ) ) » iy Dismantling and application of Refractory castable and Bricks The Tata Power Company Limited invites tander fram elgitle vendars for the following package. CIN: U74140KA2010PTC054030
Notice is hereby given that the following Trading Members of BSE Limited have 2024 KMML 668089 1 | 1551 Strear% Dlament separator in U 300° LA for Water proofing of the ACGI sheet, roofs , providing tarpaulins eic. in Trambay housing 2.| Address of the registered ofice | Ants Skill Varsity, No. 37/1, Yashas Complex, 1 Floor,
requested for the surrender of its trading membership of the Exchange: Chavara. 14.03.2024 Sd/ Director for The Kerala Minerals and Metals Ltd colony for 3 years Chembur-Mahul Mumbai 400074 Singasandra, Begur Hobli, Hosur Main Road
SrNo, | Name of the Trading Member | SEBI Regn, No. | Closure of For detall NIT, please visil Tender section on website hitps-iiwww tatapower.com Last date for Bangalore - 560068 Karnataka
business weaf, lrcEa::nau!.'I:|I:|‘{He|:|malzil‘.:;f|551.||e urti?_rﬁ:lturrﬂﬂﬂl: 30th Marnll_liﬂiﬁ. e T 3. TURL of website
— , all ful : i bove tande : d on Tendar secion
1| Vidhi Securities Broking Put,Ltd. LT T v w;?.?mlunmu?ﬂmmm%ErJWMimj Hnrﬁll'ilﬂn?-.- " s Tanders Wit b miammss o TEnsers=can o0 1 Detais of place where majority of | NA
3 | Kailash G. Bagri [Trade Marme-G.0. Bagri) | Ir-J_I-f:::-l}zzT-'l:lI-:- 202024 | TATA fixed assets are located
3 |Xrishna Muttifarious Private Limited | '”5‘:':‘?”'1'9” 26/02/2024 TATA POWER 5. | Installed capacity of main products/ | Operating income of Corporate Debtor for the F.Y.
4 | Bharat | Patel ANZ000275413 11/DEf2021 | {Corporate Contracts Department, 5th Floor Station B) - = services 22-23 is X4.30 crs
The constituents of the abovementioned Trading Members are hereby advised to Tata Power, mzf I&“uﬂﬂ:;“r Eﬁ:‘"“? E."'mh""““h"l- mF Karnataka EﬂﬂpEfﬂt!VE Milk 6. | Quantity and value of main products/ | Educational Services
lodge complaints, if any, within one month of the date of this notification for the . umaal sl ' Arashird. india. @ . - - i i o
purpase of processing the surrender application submitted te BSE. However, {Board Line: 022-67175313, Mobile: T208317050) CIN: L2B320MH1915PLC000SET Producers’ Federation Limited . SN?J?IT:E?; g?frr:;l?;ééga\;]/gﬂrz:ﬁr There are approximately 164 Employees /Vocational
f;u‘--ﬂrltuf-nt_f;E atre requested to Il::mrﬁ t;mt mjmmnnhﬁ If any, '-vtl_w:h ;f; ﬂ;ﬂ Fll:;:' w';hlﬂ NOTICE INVITING TENDER (NIT) Kmf Complex, Dr. M.H. Marigowda Road, Bangalore - 560 029 Trainers engaged by CD
2 @roresald imetrame, mda 2 Tived agains e ghovementioneg raden EMDErs N y ] T i A A . A
within the stipulated :imefrallllme 1:ure5-:ril:|ge~|:| by SEBI from time to time. -|-|.:E ?:nrn plaints The '!'atafnwer I:umpim_q.' Lhnlbed_lnuﬂaﬁ fenter from eligible vendors far the Sollowing tender Phone: 080-26096832 / 910, Fax: 080-25536105 8. ?urthe'r Idettatﬂs mcltudmgtrI]astﬁvgnlable Mail to antsconsulting.cirp@gmail.com
filed against the abovementioned Trading Members will be deait in accordance with| | Package {Twa-pan Bidding) in M”"""_:"ﬂ'- ol E-mail: purchase@kmf.coop inancial statements (with schedules)
the Rules, Byelaws, Regulations and notices of the Exchange and circulars issued by| | A) Gl and Structural warks associated with installation of 245 kv Outdoor GIS a1t MSETCL Kalwa of two years, lists of creditors, rele-
SEBIfrom time to time Recaiving Slation, Mumbai. [Package Referance CC2Z45WP045) IFT No.: KMF/PUR/Tender-630/2023-24 Date: 14.03.2024 ;/r?nt dates for Subsgl(]li)elznt (tavents of
¢ i [ ' Tender Package to submit Tender Fee and Authorizabion € Drocess are avalabe at
The constituents can file complaints against the abovementioned Trading Members a| | Mterested and eligitle bidders for above g i . . YT - -
the nearast Regional Investor Sarvice Centre of BSE in the prescribed complaint formor| | Letieranorbetare 1500 hrs, Of 215t March 2024, Thursday. _ SHORT TERM TENDER NOTIFICATION 9. | Eligibility for resolution a]E)pllcac?ts . Web:s,!te. http://ssarvi.com/running-cases.php.
submit their complaints along with necessary documents on email id -| |For dewnlcadng the Tender documents (Inchidng the procedure for parlicipation in the terder), under section 25(2)(h) of the Code is | Email: antsconsulting.cirp@gmail.com
dis@ bseindia,com plaase visit the Tender section on the website https: Nwww.tatapower.com. Fulura comigandum (if (Through e-Procurement Portal) 0 Evaltl?iblte aft: o 135033024
wa NITS - : it : : . . . r recei Xpression -03-
For further details relating to the complaint farm, filing of eComplaint, etc. please visit :rlﬂl-_,rm |hl:-ﬁ;h:‘n'ﬁw”.'|r;1tenﬂl_;_r will be informed on the Tender sechan an wehbsite The Karnataka Milk Federation Ltd. BEHQEIGFE invites in?:re:tle Or receipt ot expression o
hitps:ff www. bselndia,com/static/Investars/cac. . aspi e AW SRV Y tenders from eligible tenderers for providing services for the | |11 Date of issue of the provisional ist of |09-04-2024
i ) Foe T . prospective resolution applicants
Far BSE Limited Pi I- I f LI: = d fﬂ]iﬂw'“ﬂ item: P — —
.| Last date for submission of objections | 14-04-2024
5d/- peline In rastructure Limite ite for st ]
Additional General Manager - Sy IiEiEﬂiH‘.i".'IHEl:IIF.PLI:,".:;;'J:IE?':IE i Sl Name of the ltem ﬂl.lﬂl'ltit}r' EMD [HE. to prOV|§|onaI list .
Place : Mumbai Membership Operations & Hm:!um %ﬁmmslmmwn .,ﬁln,.ﬂ-, ',_mhm:, T,’,f,; Lﬁmsrk:zﬁﬂﬂiﬁ% 4 No. } 13. Bate of '?Su%Ofﬁ?il. “StAOf licant 24-04-2024
s h b hle b il ahis . cimta b ] i . ) — ; : : rospective Resolution Applicants
Date : March 15, 2024 embership Compliance Tod Mo +61 22 3501 5000 Emall: sompliance 8 pipalneinfra.com:. Website: www,pipalinaintt.com 1 i&ﬂwdmg Comprehensive|Single job work as| 6,00,000/- 14.] Date of issue of Information 29- 04-2024
NOTICE TO DEBENTUREHOLDERS vertising services o |detailed in tender Memorandum, evaluation matrix and
RECORD DATE FOR PAYMENT OF INTEREST KIMF inal iect request for resolution plans to
_ as a single project. |4ncument ( : ,
ALFARA'A INFRAPROJECTS PRIVATE LIMITED (In Liquidation Mosica is hersby given that pursuant to the terms of 7.96% fully paid up, secured, rated, listed, : s prospective resolution applicants.
INVITATION FOR EXPRESSHON OF INTEREST FOR redaamable non-corvartible debentures i tha dancriinaticn of R, 1,00,000 each, issued and alotied | | Tender Document may be downloaded from e-procurement | Last date for subrmission of resolufion plans | 29-05-2024 _ _ .
ALFARAA INFRAPROJECTS PRIVATE LIMITED by Pipedine infrastructure Limited, on proate placement bass and isted on the dabt market sagment website: https:/\kppp.karnataka.gowv.in. 16.| Process email id to submit EOI Mail to anlsst;msiéu%%?mmm And in the
Sale of Assets owned by ALFARA'A INFRAPROJECTS PRIVATE J".1 TED {In L..,Jn: ation) of BSE Limited MNCDET, the Compary has fed ‘Recond Dale’ for deberrerng the rames of e NCD . U T ' ;
ip Rakders elgble fo receie merast, The NCD hoidars whosa namas appaer a5 Bensfica Camers on Date of commencement of tender from 14.03.2024. Pre-bid SDI- _Mr. Pras_hant Jain
the Fiacon! Date a6 per i Yot lomitshed by the Depetirion wouk e snitied i iis sl penment, 5 MmEling tate: o baured ar - Cliam, Las detedor Lipiaading Resolution Professional of AE:?srt(r:]zl::jfiﬁg\]’gRgzs;t;znPisg\;fi?nlﬁlt-:g
L ___RELEVANT PARTICULARS R, e of Tender on or before 28.03.2024 up to 5.00 p.m. Date of Regd. No. IBBI/IPA-001/IP-P01368/2018-2019/12131
1| Name of the corporate debtor | Alfara’a Infraprojects Private Limited sr. |Serlp | I1SIN Record Date Interest! Date of payment of opening of Tech. Tender on 30.03.2024 at 11.00 a.m. Date of Regd. Add: A501, Shanti Heights, Plot No. 2,3,9, B/10, Sector 11,
{ Along with PAN & GIN/S LLP No. U454DE1MHED11F'[C212453 Mo. | Code Redemation | interest! 2 : : : ; Koparkharine, Thane, Navi Mumbai, Maharashtra- 400 709
rt E . pion imiaroulf Bedemption Commercial bid opening After technical evaluation. Other
2.| Address of the registered office 404, Baba House, Near WEH Metro Station, ; = — _ _ pening : Correspondence Address: B610, BSEL Tech Park,
Ghakala, Andher - Kurla Road, Andheri (Easty[| | 1_|275484| INEDTXXOT054 | Saturday, March 16, 2024) Interest | Sunday, March 31, 2024 details can be seen in the tender documents. Date: 15-03-2024 Sector 30A, Opposite Vashi Railway Station, Vashi,
il - i 07 - i Miaseh 1 | inta 3 . i i Place: Navi Mumbai Navi Mumbai 400703 Email id:antsconsulting.cirp@gmail.com
: _ _ Mumbai-400093 | 2 |675483) INEO1XXOT042 | Saturday, Mavch 16, 2026 | Injorest | Sundiy, March 31, 2024 For Karnataka Co-Opp. Milk Federation Ltd., g.cip@g
S Aenal k- he sokg ;'*3”;‘ HE“'“:'J'E*;F? e A“;*E““b B 5 |075482| INEO1XX07050 | Saturday, March 16, 2024 | Inssrest | Sunday, March 31, 2004° Sd/- DIRECTOR (PURCHASE)
undry wreditors iorming part of the "2 o &
Litniidaticn st ‘Intarest Payment Dug Dale Le March 51, 2002 [Sundayl 15 8 non-Business Dap. Firthar Ay 1
3 i —en = 5 J\pril-?l.'fl.?'ci .E'[:lé'-u:l i5 a0 g mn—:’:?mss Diay for Banks .['?E'Ei'i:l.l'ﬂ_ a5 pev tha .e.rr'13 Df.:m.'a.nce af MCDs, interasf
| expression of inferest | will be papable on fhe immedate) succesding fusnass Day Lo Aol 2 2024 'WAEEHE[EEW
5. Process email id to submit afaraligBgmall.com § team-aiplE@in.gt.com Far Pipaline infrasiniciung Limihm_i Corparate |dentification Number- LS1900MH{980PLCO22ET2
Expression of Inferest Astrid L:::u Registered Office: Indian Mercanfle Chambers. Ind Floor, 14 R, Kamani Marg. Balard Estale.
6.| Last date to submit the bid 122 Aprll 2024 Piace: Naki Murmhai Caom Mumbal-400001. Meharashtra, India
: pary Secretary & Compliance Offleer : T 3 i ; ;
R Dhate: March 14 2004 ACS 58241 Tal: *WE-&E314151J$3117H. Wobsie: wws gdialcom; Email 10; mﬂﬂw;m : :

& Sy ) I [ S = i o X R, Recommendations of the Committee of Independent Directors (1IDC') of GO, Trading and Agencies Limited
Irterested "'F'_rJ“w-'"iE miay Subimil their EQ4 as per the terms ':IHIr_m invitation. For eligibilsty ("Target Company’) in relation Lo the Open Offer {'Offer') made Ms. Ira Ramesh Miskra (Acquirer), 1o the Public
and detesled terms: & conditions of the ECH, $end emad) ot elfaralig@igmail. com, “"IMPORTANT"” Shareholders.of the Target Company (Sharehelders’) under Regulations 26(7} of Securitbes and Exchange Board of
1. TheSoft copy of EQl dacuments along with all the annexures 15 required 1o be malled at .-"1.‘: India {Substantial Acguisition of Shares and Takeovers) Regulations, 2011 and subsaquen amendments thereto

alfaralig@email.com on or befare 500 PY on 01.04,2024 The hard copy of EQI Whilst care is taken pri_or to 3 "JA LIA NT DRGANICS LIMITED ("SEBISAST) Regulations).
gocument shoukd be sent 10 the oflice of the Liguidator in & sealed plain envelops acceptance of a_dvertISIr?lg mm CIN: L24230MH2005PLC151348 [ate Thigsday, March 14, 2023
t u # 4 : F e i copy, itis not possible to verify Lorraloe] ! .
superscripted as “Expression of Interest for Alfara’a Iniraprojects Private Limited | | 5" Contents. The Indian Regd. Off.: 109, Udyog Kshera, Mulund-Goregaon Link Road, Mulund (W), Target Company G.D_Trading and Agences Limiad
(relE culetaflon )7 vonGanivg B Sor plete ko thas EIEA 106 Rith B ca el rmat Express (P) Limited cannot Mumbai - 400080; Website: www.valiantorganics.com; Dwtails of the Cffer pertaining to | Open offer being made by tha Acquirer for acquisition of up 1o
the below-mentioned address by specd posty’ registensd postor by hand delivery to ba be held responsible for such Email: info@vu“umorganics com; the Target Company PE.500 (Twerdy Five Thousand And Five Hundred) Equity Shares. Bepreseniing 25.50%
reached, contents, nor for any loss or Telenhone: 491 2i 959137687/6; Fax N . 9]' 99.95913765 [Tweainty Frs Paint Fiee Zero Percant) of the Wioting Share Capetal of tha Target Cormpany
2. Address for submission of EQ4: Grant Thornton Advisory Private Limited ,18th Floos, damage incurred as aresult of elephone: +71-Z/- i rax No.: 71-22- at a price of T12.000- [Fupees Tweha Onkyj per Equity Shane, payable in cash, assuming
f s oo ; 3 et Pk y transactions with companies, full accaptance aggregetng 1o & maximum consderaton of I3,06.0000 (Rupeas Thres
Tewer I, One internationad Centern, 5B Marg, Prabhadaeyi (W), Mumibi - 400013, associations or individuals POSTAL BALLOT NOTICE AND E-VOTING INFORMATION Ly o, Sk THessnd C) - piayeble: b ceinl
Sdr- i?;igfgg%é?\ gs \;\Vivgkslga;e?g:z NOTICE is herepy given to the mgmbers of VALIANT ORGANICS LIMITED (the “Company”), Names of the Acquirer Wi b Ramash Mishra
Date: 15 March 2024 Sanjay Kumar Mishra recommend that readers | |pursuantto Section 108 and Section 110 of the Companies Act, 2013 (‘the Act') read with Rule Manager to the Offer Swara] Shares and Securities Private Limited
As Liquidator of AHara'a Infraprojects Pyt Ltd make necessary inquiries | |20 and Rule 22 of Companies (Management and Administration) Rules, 2014, as amended ?ﬁ?@:ﬂﬁ'ﬁi‘ﬂﬂﬂﬁ?ﬁi ﬁgﬂ"fﬁgg'ﬁfﬁz_: ——
Place: Mumbai IP Registration No, IPA-DOL/|P-PO1047/2017-2018/11730 'g?fofnstee?ﬁ:;g Tt Cans | |(‘Management Rules”) read with the General Circular No.14/2020 dated April 8, 2020, Anciheri Easi, Numbal 400053, Maharashica, India ' |
1 o [ ) . . . . - |
i‘;ﬂ’* E{;’; 13}1* ;g; ‘a”H; UJ“E] ;—’E; 1 Du‘; Ei:"r_;‘-?rgﬂg‘t':tgj Eﬂhaﬂf; agreemenits with advertisers | |General Circular No. 17/2020 dated April 13, 2020, General Circular No.22/2020 dated June Contesd "Eé?“:fj-: ';g,;gf,-; E:E:'IWI Tanmay Banerse
; & F h : ) : Tel Mo +21.72-G9L8
Ardheri - Kurla Road, Andiveri {East), Mumbai - 400 093, g;ster:ﬁ;";'rieeﬁft'”lﬂ O”a‘f:’; 15, 2020, General Circular No. 33/2020 dated September 28, 2020, General Circular No. Emak iakeovergDswarajshares.com
Condacl: +#91 9EETORGETI manner whatsoever. 39/2020 dated December 31, 2020, General Circular No. 10/2021 dated June 23, 2021, ﬁEHI Registration Moo INMODG) 2980
General Circular No. 20/2021 dated December 8, 2021, General Circular No. 3/2022 dated R A '“'S‘Jr“"mp""“'"‘"e"r:“m e
May 5, 2022, General Circular No. 11/2022 dated December 28, 2022 and General Circular Independent Directors (DC) I B, Saryay Soman ,:mfwm
M.M]H?A PHADESH TUUHISM EDARD No. 9/2023 dated September 25, 2023, issued by the Ministry of Corporate Affairs (“MCA ] M. Sejd Yerapae FAamier
Circulars”), Secretarial Standard on General Meetings ("SS-2") issued by the Institute of IDE#emHEE mlatlur;;‘hip with | 1. E! DG :-I:r_l'n:r#ra ar-:-érdep-a'ma'd Directors. and Mon-Exacutive Directars on the
i i ¥ . i : H H e H H H tha Target Lompany reckor, oand g g larged ompany
Bth Floor, Lily Trade Wing. Jahangirabad, Bhopal, Pincode - 462008, Madhya Pradesh, India, Company Secretaries of India, Regulation 44 of SEBI (Listing Obligations and Disclosure QI Aid s b ey i 3. I NiHrart-0 Tk Rk S Fibly S the e Gy
e Wibsite : www.tourism.mp.gov.in, [EIH] 75302 MP201 THPLOA30TA Requirements) Regulations, 2015, and other applicable provisions of the Act, rules, circulars contractiralatienship), if any 3 IDC Mambers have not enbarad Into any othar cordract or have other relationshios
ot : : ; ot ith fhe Targel Company
NIT No. 1529/220/MPTBNP/UltraMega/2024 Dated : 13.03.2024| |and notifications issued thereunder, (including any amendment(s), statutory modification(s) — : "“ == i : .
and/ or re-enactment thereof for the time being in force), for seeking approval of the Members Eﬂl"ﬂélmﬂ?':ﬁ; I‘F:rrug:: .'Fi'. i-rfllél .ﬁ$555.|u4; buoti hedle-Loniiin e b &' s
EXPRESSION OF INTEREST FOR ALLOTMENT OF LAND ON 90 YEARS LEASE FOR of the Company for the following Resolutions proposed to be passed by the Members through Company by IDC Membors
DE“ ELDFMEHT DF I.II_TH.A MEEA T'D HH'SM FH']-.I EET l" MAD HTA FHAHESH Postal Ballot only thl’OUgh voting by electronic means (“e-voting"): EE Hemlh-er'?ul:elat;::::-ipl:dilh :.-..:;E ol I:'I-r'i] Ll H-:-!lll]'.nlr.-: I'nl:lha'lg.' canlrecls, nor ke any relalionshop wsth the
& acquirer |Lerector, Cguily uiraf e personsl capaiies,
: : ; Sr. Type of Description shares owned, any ather
Under Madhya Pradesh State's Tounsm Policy (2016), Amended 2019, applications are invited for allotment of government land|  |No.|Resolutions cantractirelationship), if any.
1 i P 1 L) e - - - - - - — Trading in the Equity shares/ | Snhos, the Acquier i 8n ndbddual, the detsts of (radng in the Equly SharesOther
of Tourism Depariment/Revenue Depariment on 30 years lease at collector s guidgling rale on "first come first serve” basis lof) - 4™ " Ordinary | Approval of Material Related Party Transaction(s) with Aarti Industries Limited. other securities of the acquirer | Securbies of the acquiner by (D Mambers, & nol applicabie
development of ultra mega tounsm project with minimum investment 100 Crore. List of land parcals ane as follows:- , , , , , —— by IDC Members
: - T Tht T Pt - T — 2 Ordinary |Approval of Material Related Party Transaction(s) with Valiant Laboratories Limited. Recommandation onthe Open | Based on the revew o the Offer Docurments Bsued by the
! dme 01 Land rarce { i Bogie EArest 1aunst Lestinatians : : : : : s offer, a5 to whather the offer, Manager io the Offer on behalf of the Acquirer, IDC Mambers
No Area (in| Coordinate 3 Ordinary |Approval of Material Related Party Transaction(s) with Aarti Pharmalabs Limited. I or I8 not; fair: and reasonabie] beikv that the Ofisc & fair and reasonsbie and in line-wit the SEB| ISAST} Fecxkitions
Heet.) In compliance with the MCA Circulars, the Company has completed the dispatch of the Postal Ex;"g;”ﬁfawﬁm Y g‘:ﬁlﬂg"’mﬁ;{ -
- ' - — - — Ballot Notice, by electronic means only, on Thursday, March 14, 2024 to those members of Puslc Snarehoklers should independenlly review the Latler of Offer dated Thursday,
. |Pipainer (Near Bhopal | Bhopal | 9.713 | 23.298685, |3anchi - 54 Km, Bhopal - 15 Km, Bhojpur- 50 Km Bhimbelka- | | the Company whose names appeared in the Register of Members/List of Beneficial Owners e 1 R, N S v Mt dorod . v, iy oy Yoot
Airport) | 77.33%023 |56 Km, Udaigin - 62 Km, Pachmarhi - 212 km as maintained by the Company/ Depositories, respectively, as at close of business hours on I Ol A TirE: | 100 Menhiks h a0 Gonsie sion and TRt T
2 Hatnoor Burhanpur | 51,560 21.2641100, | Burhanpur - 9 Km, Asirgarh Fort - 32 Km, Yawal Wildife | |Friday, March 08, 2024 (the 'Cut-off date’) and whose e-mail addresses are registered with recommendation following Offer Documents for miking the recammenidation;
B ' | i the Company/Depositories. The Postal Ballot Notice is available on the Company's website at 8] The Public Amnouncement dated Fday, November 11, 023 {Public Announcemant's
| 76.2039100 saﬂ':tuaﬁl' - 18 Km, HEF'IU'HE.I'I"!H island - 127 Km, . " : ’ o g al Detiilsd Publc Stalement dabed Salunday, Movernber 18, 2023, in aonnection wilh
Omkareshwar -130 Km. Maheshwar - 194 Km www.valiantorganics.com, websites of the Stock Exchanges; BSE Limited at www.bseindia.com ihis Offer, published on benalf of the Acgurer on Monday, November 20, 2023, 1
- _ ' and National Stock Exchange of India Limited www.nseindia.com and on the website of ;’;’GﬁgrﬁsiE“ﬂ‘;"_}Eaﬁ'-lj;";'{'ra E”‘T&ﬁ??ﬁmmmﬁﬁﬂ'ﬁﬁ
' : 5 5 . L) . i I
d. {Imlani lstand 1Ir.'x:||r“a Khandwa (10.350/ %E.D?E?FE-, Maheshwar - 120 Km, 'E)njkareahwar 75 Km, Choral - 100 | | NSDL at www.evoting.nsdl.com. o e Law'—“ff I:Imrfgr te] Tucscloy MWMH‘F&W SR, e et T L
Sagar Resenvoir) | 76.630206 |Km, Mandu - 162 Km, Ujjain - 200 Km. Members whose names appeared on the Register of Members/ List of Beneficial Owners as f’gf;ﬂpfalﬁm' T;—? iffﬁﬁﬂﬁ of Reguiation 16 {1) of the SEBI [SAST) Reguiatons
. . . Elera ar i
4. |Lachhoramal lsland Khandwa [10.500] 22.236560, |Maheshwar - 120 Km, Omkareshwar - 75 Km, Choral - 100| |on the Cut-off date are entitled to vote on the Resolutions as set forth in the Postal Ballot € The Lattar af Offer slong wilh Form of Acceptance nd Fom SH-8 daled Thursday,
i i . (i - Notice. The voting rights of the members shall be reckoned in proportion to the paid-up equit WMarch 07, 2024 {'Letter of Offer);
”ndlra EEQEF HEEEWIF] TE'?EEGHE' K{T!', Mandu 152 Hm' L!jjall'l EEU H:ITI, 9ng prop P pequilty Based on the rr:-w-.'l' of he aoresad Dife Documends, The (DG Members are ol the

shares held by them as on the Cut-off date. A person who is not a member as on the Cut-off

| i I T 5 = ew lhal e Ofar Prce i ling with he paramalers prasonbed Dy SEBI in e SES|
o Eajamura ISlan_'j_Hndlra Knandd | 1707|2205 Wb MEeever 1EDHtE1._ﬁmHareshwa.a' 75Km, Choral -100 Km, date shall treat the Postal Ballot Notice for information purpose only. (SAST) Regulaticrs and bt nberst -;.ﬂhhm public harahoiers, B _
agar Resenvoir) : 76,654639 |Mandu - 162 Km, Ujjain - 240 Km In compliance with MCA circulars, the Company has provided only the remote e-voting facility :::Iﬁgﬂfgﬁzfggﬁ:fﬁiﬁ;mg:ﬁfi.i'fq;fﬂ':“ﬁ;;"af;';;?“u&ﬁiﬁ;:
B. |Kasrawad Island (Indira | Khandwa | 105000 22030067, Maheshwar - 120 Km, Omkareshwar - 75 Km, Choral - 100 | |to its members, to enable them to cast their votes electronically instead of submitting the if} of sub-regukation { 1) of Requlation 2 of the SEBI (SAST) Regukalions on BSE Limted
| Sagar Resenvoir) . 76673802 |Km, Mandu - 162 Km, Ujjain - 240 Km physical Postal Ballot form. The communication of the assent or dissent of the members ;;ﬂﬁf :Tai;f:rﬂ:‘urgﬁ::ﬁ?f .:;Eﬁar?ps'. ??:Eﬂ:li:ﬂé’lﬂﬁs %-g;;'mw;
7. |Bilkhina Jabalpur | 32.23 | 23.262175, |Bargi Dam - 40 Km, Pachmarhi- 246 Km, Bredaghat - 20 Km. ‘;Ve"r‘\‘/'lggzkoef f\l'g‘éi"fg'ryt;h;"‘:ﬁhgzz remote glr‘]’°t;2?nz{§tg”v‘og:e fii.ﬁflpatﬂyaﬂ?fs er;‘gf‘ngb‘jﬂg beng nignest of the falowing ———
hhimbillit | ZLBARSEC R Il Eere 10 10N cast their votes electronicaplly gnly ° ° ] ! IE:. :fpmlmm P;’J:H";Eafﬂ
8. |Datia Pahad Chhatarpur| 72,943 | 24847564, |Khajuraho - 2 Km , Panna Nationa| Park - 25 Km, Orchha - 172 | | The detailed procedure and instructions for remote e-voting are enumerated in the Postal - :,ﬁfﬂﬂiﬁ;;ﬁ;ﬂﬂ CYIfy PETHste At ?,-\]Eﬂﬂi
| |(Near Khajuraho) 3 | 79.967382 [Km, Chitrakoot - 158 Km | |Ballot Notice. Remote e-voting shall commence at 09:00 a.m. (IST) on Saturday, March 16, for the Offer Twahve Orly)
9. [Ninod {Mear Sanchi) Raisen |77.718| 23.46,77.51 |Sanchi - 15 Km, Bhopal - 35 Km, 60 km Bnojour, 85 Km ?Ozlflt, arylclibshg_ll eglddaft 05:(:_0 p.bm. N(ISSDTL) on Sunday, QE"' f14, 20_(2]'4. Ihe renjo(;e e-voting e e P e 1 | Wt mewacanis
Bhimbatka, 13 Km Uljﬂ.‘lglﬁ acllity will be aisapbled 1or voling by upon expiry or the atoresald voting period. I:n1-‘llall..'i.'-l-‘.43h'll:r4.|-.'.l::.'|~'-1;| iha date of Public Snncuncement
T 1 3 Members who have not registered their e-mail addresses, so far, are requested to register 3. | The Maohest price paid of payale 1of any acquisbon by Me
10.{Sawant Nagar Wiwadi | 61.837) 25375497, |Khajuraho - 170 Km, Orchha - 2 Km, Chander - 110 Km, | {4neir email addresses, in respect of electronic holdings with the Depository through their st il i ol b k- Apicaibic
{Near Orchha) 78645899 |Gwalior - 120 Km, Datia - 45 Km, Palpur Kuno - 217 Km. | |concerned Depository Participants. e e e
I R 1 Panna National Park - 177 Km | |Board of Directors of the Company has appointed CS Sunil M. Dedhia, Practicing Company 1;13 . |':-*rim|1 ;.rt?n -:;um trasding d-wlﬂ&dhnﬂﬂrsugcﬂ::"u R
i . . . . ; : ihe date of Public Anrouncement as iraded on winars ical
11. Shankargarh Dewas |50.282 22936571, L.|||&|n - 48 Km, ﬂajnal.‘r-a ||-|.;§:.re 5:] Km, Kheoni Wildiife Secretary (Membership No. 3483, Certificate of Practice No.2031), Proprietor of Sunil M. Dedhia e T Vol traifing in-The Bty Ehars U
(MNear Dewas) T6.064375 E,,E“‘“:[“E_rlIII =123 Km. Mandu - 135 Km. Omkarashwar - 119 and Co., Company Secretaries as Scrutinizer for conducting the Postal Ballot, through the Tzln':||1L'l Compary :rlrr.'- recorded during such peried, provided
Km, Mahashwar - 143 Km, Bhogal - 155 Km e-voting process, in a fair and transparent manner. The Scrutinizer's decision on the validity = "m’ T:EE EE: r;_?'m:m "aug,ﬂ{ e ——T FTTT.090
—— ; s = ———| |ofthe Postal Ballot shall be final. " | detaminad by the Acquirer and the Marager considering. | (Rupeas seven
12, B"FaJHhH'?' Ujilan | 21.74 | 23095337, [Uljain - 8 Km, Rajwada Indore - 50 Km, Kheoni Wildife The Scrutinizer will submit his result to the Chairman of the Company or any other person waluation parameters per Equity Share inchuding. Huncred Sevanhy-
{Near Ujain) 75.744188 Eanﬂtuajr!.r - 123 Km, Mandu - 135 Kf”- Omkareshwar - 119 | | authorized by him, on or before Tuesday, April 16, 2024. The result of the voting conducted ::f:rr:;:; atﬁuﬁm:,:gr%rﬂﬂﬁ E'H;ﬁ? g,:;ems n...g:f;:"ﬂdﬂ"
IIIII | Km, Maheshwar - 143 Km, Bhopal - 155 Km by Postal Ballot aloqg with the scrutinizer's report will be displayed at the Rggistered foice of I iaw of 1ha paramaters conaered and praseniad n he ke abawe, I Tha oprion
The S.ghgdule of EQl Process:- the Cgmpany and will be ho§ted on the website .of the Company at vaw.vallantorganlcs.com, ::If I':‘_f“fln_:;'% ;:; -.:; E;;}E Ir;ﬁ;q;g;; E‘l;'-ﬁ'flﬁrt_!rr:l "FEHE.E; E.m {Rupees Seven Orly)
; website of NSDL www.evoting.nsdl.com and will also be communicated to Stock Exchanges : .
E|:|| Puh{m—a-tmn DE.1E' 15 E_E E.qu. . . Disclosure of 'H'ﬂﬂl'lﬂ Fatiemn These redrmendaiang have bean unanimously approved by the (DG Memberns
ok || |wherethe equity shares of the Company are listed. Detalls of Independent Nane
Pre - Bid Mesting Date 21.03.2024 Time :-12:00 Noon | |Incase of any queries / grievances connected with voting by electronic means, you may contact Advisors, if any
EOI Submission Start Date 29 114 2024 Time - 12:00 Noon | |NSDLatevoting@nsdl.co.in or call on toll free nos. 1800 102 0990 and 1800 22 4430 or send [l ol irias S DA Pigrigiiest ) Nong _
EOI Submission End Date 29 04,2024 Time - 03-00 PM '| larequest at evoting@nsdl.co.in. You may also refer the Frequently Asked Questions (FAQs) rE""-;” "'L‘:'::i-'“f':' :“-’f: e 4 !”'E“b:"i'li’“"r?' 55“"-‘-:"“' "*If' them i the -'-Eﬂf;::: ?uﬁ'ﬁ' ﬁ:fﬂ fgh':zﬂﬁ March OF, 202, ”
| e i 1= " . . To Tha CHIT KI% & and bial, allér mbking e rapss anduin TR LG COnLAY [ - T g [HET] s
|| |for shareholders and e-Voting user manual for shareholders available at the download ot & el mm:f?ﬁm:,_ o ot 2tk n,';mmgj_ Y etiar riheimiae kol St I:._D,T;Eﬁﬂ
EQI| open Date 24.04.2024 Time - 12:00 Noon section of www.evoting.nsdl.com. ard inchides all the rormeagion recuired to be disdosed by the Targel Company under the SEBI [SAST) Regulsiions,
; T e 2 _ = i 3 - H i Pni For and on behalf of the Co I f Independ i
The detailed EOI document, eligibilty criteria and other terms and condiions will be available on the website:- hitps:iwww. For Valiant Organics Limited bbbl o by e A it
mptenders.gov.in 8- m.luurism,mmgﬂu.ip. For further information, Contact Mr, Sunil Dubey, Director (IP), Maobile No. Avani D. Lakhani _ Mr, Saniay amf:,ij
9425037379 or email on dirtpu.mptb &mp.gov.in. Date :March 14, 2024 Company Secretary Place: Mimba cha"”'?:gﬁﬂf::mcfﬂ]:"ﬂﬁ
M.P. Madhyam/114427/2024 MANAGING DIRECTOR| |Place : Mumbai 2 ICSI M. No.: A47118 Date: Thursday, March 14, 2024 (DIN: 006Z3258)
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